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+(THE MINISTER OF INDUSTRIAL
DEVELOPMENT (SHRI MOINUL
HAQUE CHOUDHURY) : (a) and (b)
« A Statement is laid on the Table of the
House.

4[ 1 English translation. .
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to Questions 70

STATEMENT

(a) and (b) Bihar is one of the 9
States identified as backward by the Pande
Working Group. Nine districts have been
selected from the State of Bihar for the
purpose of concessional finance from the
financial institutions and these are (1)
Santhal Parganas, (2) Bhagalpur, (3) Pala-
mau, (4) Champaran, (5) Saran, (6) Dar-
bhanga, (7) Purnea, (8) Muzaffarpur, and
(9) Saharsa. Out of these nme districts,
six districts, namely, Champaran, Saran,
Muzaffarpur, Darbhanga, Saharsa, and
Purpea are . North Bihar. One district,
namely, Darbhanga, out of the two districts
selected n Bihar for the 10 per cent Central
Outright Grant or Substdy falls 1o North
Bihar. In addition to these concessions,
the Government of Bihar have offered a
package of incentives to attract industries
to the entire State ot Bihar, The concessions
ard the facilittes to be aliowed by the
financial institutions and the package of
incentives offeted by the State Government
of Bjhar wili, 1t 1s hoped help to accelerate
the pace of industrial development in Bihar
including the North Bihar districts and 1t is
expected that entrepreneurs would take full
benefit of the various concessions.]

DEVELOPMENT OF NORTH BENGAL

125. SHRI SANAT KUMAR RAHA:
Will the Minister of PLANNING be
pleased to state :

(a) whether Government have any
scheme for development of North Bengal
in the field of industry and rural electrifi-
cation;

(b) 1f so, the detauls thereof; aud

(c) by when it will be implemented ?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
MOHAN DHARIA): (a) to (¢) In
pursuance of a 16 point programme which
was drawn up last year, a rapid survey of
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the districts of North Bengal along with
other such backward district of West
Bengal, has been completed and industries
suited to each such districts based on
focal raw materials and skills have been
identified. These districts have been made
etigible for the provision ot concessional
finance by public financial institutions,
The Rural Electrification Corporation has
sanctioned schemes. in the districts of
Malda and West Dinajpur estimated to
cost Rs. 1,60.30,100. The Planning Com-
mission is concerned with the general
strategy and with the overall size and
sectoral break-up of the five year and aunual
Plans and with the outlays on major
projects, The Planning Commission also
keeps itself informed of the general pro-
gress of the implementatjon of Plan pro-
grammes and projects. No information
1s matntained in the Planning Commission
regarding scheme-wise details of Plan
programmes nor of the break-up of the
Plan outlays as among districts and
regions of a State Details for industrial
and rural electrification schemes under-
taken by the Government of West Bengal
in the various districts of North Bengal
and their implementation cannot, there-
tore be furnished.

SPECIAL CELL TO PROCHESS CASES OF
INDUSTRIALLY BACKWARD AREAS

{26. SHR1 D. P. SINGH :
SHRI CHANDRA SHEKHAR -
SHRI GULAM NABI UNTOO :
SHRI KRISHAN KANT :
DR.Z. A. AHMED :

Will the Minister of INDUSTRIAL
DEVELOPMENT be pleased to state :

(a) whether any special cell has been
created i his Ministry to process cases of
industrnially backward areas
States; and

in different

(b) if so, whether such cells have also
been set-up mn D. G. T. D and Small

fRAJYA SABHA}

to Questions 72
scale Industries Development Organisa-
tion ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT (PROF. SIDDHESHWAR
PRASAD) : (a) and (b). Though no such
cell has been created in the Ministry or
its attached offices exclusively for back-
ward areas, special care is given in proces-
sing of cases relating to industrialisation
of backward areas [In licensing
other things being equal, applications
from backward areas are given preferential
treatment.

cases,

SMaLL ScALE UNITs

127 SHRI D. P. SINGH :
SHRI CHANDRA SHEKHAR :
SHRI GULAM NABI UNTOO :
SHRI1 KRISHAN KANT :
DR.Z. A. AHMAD:

Will 1the Minister of INDUSTRIAL
DEVELOPMENT be pleased to state :

(a) whether Government are providing
the same facilities for small scale wunits
which have been prescribed for the 54
industries 1n the | rge scale sector: and

(b) 1f not, the reasons therefor ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT (PROF SIDDHESHWAR
PRASAD): (a) and (b). Yes, Sir. Of the
54 specified industries in the large scale
sector which haue been permitted to make
fuller utilisation of thetr installed capacity
only t7 have a small scale angle. These
17 will receive the same tacilities as those
extended to their large scale counterpart.

128. [Transferred o the [6th May. 1972
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